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O.R. No. 708/95 Date of decision 23.11.1995

IN THE CENTRAL ADMINISTRATIVE TR IBUNAL
PRINCIPAL BENCH
NEW DELHI,

Hon'ble Smt.Lskshmi Swaminathan, Member (3)
Hon'ble Sh.K.K.Ahgoja, Member (A)

Shri Manoj Kumar Batras,

son of Shri Jagdish Lal,

H,No.18/523, Gali No.3,

Mohalla, Inderpuri, Bend Gate, 3irss,

Haryana=125055
eee “ppllcant
(8y Advocate Shri P.P.Khurana )

Vs,

1. Regional Oirector(NR),
Staff Selection Commission,
Block No.12, CGO Complex,
Lodhi Road, New Oelhi.

2. Director, Primary tducation,
MO0, Kashmere Gate, Deihi-6
| es oo Respondents

(By Ad.ocate Shri V.K.Mehta through
proxy counsel Shri D.P.Kshtriya,counsel
for respondent No.1)

(None for respondent No,2 )

DRDER (ORAL)

(Hon'bie SmteLakshmi Swaminathash, Member (3)

Learned counsel for the applicant submits that
although he has contacted the applican#an a numbsr of
occasions, he has not received any instructions from
him, to enable him to file the rejoinder, Hs further
submits that since ha has no instructions to continue
with the case, the Court may pass eppropriate order in
the matter, It is also noted that nons appsared on

behalf of spplicant on 30.10.95 snd 13.11.1395,

2, In the sbove circumstances, this O.A. is

dismissed for default and non-prosacution.
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(ReKeR 0%'33//“’/ (Smt.Lakshm. Swsminathran)y
_Eggber/%h Member (3J)
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